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The Rajasthan Khadi and Village
Industries Board had referred the
matter to the Registrar of Coopera-

. tive Societies and his report is

awaited,
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Pansktura Railway Station

3419, Shri M. P. Chatterjes:
Shri 8. C. Samants
Shri Yashpal Singh:

Will the Minister of Railways be
pleased to state:

(a) whether a separate and suitable
building on the platform of Panskura
Rajlwsy Station (S.E. Rly.) has been
built according to the plan and esti-
mate submitted by the P. & T. Depart-
ment;

(b) if not, the ressons therefor;

(c) whether it is a fact that P, & T.
Department approached the Railway
Board some ten to twelve years back
and the Railways acceded to their
request; and

(d) if so, the steps taken in the
matter?

The Minister of Rallways
C. M. Poonacha): (a) No.

{b) to (d). Proposal for the con-
struction of an RMS. office was

(Shri
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Swrpins Land soguizedt by BLEC.
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3430, Shri P. K. Ghogh: Will the
Minister of Imdustrial

and Company Affaire be pleased
state:

(a) whether there is any proposal
to bring under cultivation the 2,500
acres of surplus land acquired by the
Heavy Engineering Corporation Lid,
Ranchi; and

to

(b) if so, in what manner and by

The Minister of Industrial Deve-
lopment and Company Afiairs (Shri
F. A. Ahmed): (a) &nd (b). Of the 4490
acreg of land acquired for the town-
ship, 1800 acres have been utilised and
220 acres transferred to Government
of Bihar, Bihar State Electricity Board
and Railways. The balance of 470
acres will be required for extension of
Township and new Projects and Ex-
pansions.

60 acreg of the vgcant area has
however been brought under cultiva-
tion departmentsily, on experimental
basis. A proposal for transferring
thuhrmto.cooperlﬁvemwd
the employees is under consideration.
To the extent possible, more area will
be brought under cultivation tempora-
rily.

Surpius Staff in R.E.C., Rancki
3481, Shei p. K Ghosp: Will the
Induetrial

(a) the total number of comstruc-
tion staft of différent categories rem-
dered surplus in he Heavy Engineer-
m.mﬂm,m:m:

(b) how many of sush persons have
bean shsorbed in the Corporation it~
self Il now, how many of them 808
amploymaent through
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